Annexure-8
Name of the Corporate Debtor: MR Nirman Private Limited ; Date of commencement of Liquiation: 13/11/2025; List of stakeholders as on: 13/04/2026
Operational creditors (other than Workmen, Employees and Government Dues)

(Amount in Rs.)

SI. No.| Name of the Creditor | Identification Details of claim received Details of claim admitted Amount of | Amount of any | Amount of claim | Amount of Remarks
No. Date of |[Amount claimed | Amount of claim| Nature of claim| Amount covered | % share in contingent | mutual dues that under claim
receipt admitted by guarantee |total of claims claim may be set-off verification rejected
admitted
1 |Deenanath Nandlal 18.09.2024 1,29,65,927 1,29,65,927| Operational Nil 2.95% Nil Nil Nil Nil Till date, no claim has been submitted to the Liquidator
Patni Creditor by the operational creditor. However, in terms of
R Regulation 38 of the IBBI (Liquidation Process)

Regulations, the claim admitted during the CIRP in
respect of the operational creditor shall be deemed to
have been admitted bv the Liauidator.

Total 1,29,65,927 1,29,65,927 - 2.95% - -




